DELHI LEGISLATIVE ASSEMBLY SECRETARIAT
BULLETIN PART-II

(General information relating to legislative and other matters)
Monday, 26 May, 2014/ 13 Jyestha, 1936 (Saka)
No. 15

Sub: DETENTION AND RELEASE OF MEMBER.

The following message addressed to the Hon’ble Speaker, Delhi Vidhan Sabha, Delhi,
has been received from S.H.O., Police Station, Sangam Vihar, New Delhi.

Hon’ble Member of Legislative Assembly Delhi; namely Sh. Prakash was detained u/r
Section 186/353/332 of IPC in the case registered vide FIR No. 284/14 on 22" May, 2014 at
Police Station Sangam Vihar, New Delhi and has been send to the judicial custody till 06/06/2014
by the Metropolitan Megistrate, Saket Court, Delhi.

Lal Mani
Deputy Secretary
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